NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 05.09.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali_
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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CP 291/15 TP 152/17 | Hearing 391/ Sanmati Power Co. Pvt. Ltd.
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Counsel for petitioner is present. Smt. Prema Hatti Standing Counsel for ROC
& RD is present. Counsel for petitioner requested time to carry out amendment
and to file amended copies.  List it on 20/09/2017.
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